Action Taken Report in the light of the directions issued by the Hon’ble NGT (PB).

State of Jharkhand

1. The wunit has

submitted its

reply to

the Board vide

letter ref. no.

BCCL/ABOCP/P0/2022-23/3489 dated 22.07.2022. The Board has directed the
Regional Officer, JSPCB Regional Office, Dhanbad to verify the compliances with

respect to the reply submitted by the M/s BCCL in the light the 2" show-cause

notice.

The copy of the 2™ show-cause notices

issued by the Board vide letter no. B-1239
dated 3.06.2022 and reply by the Unit vide
ref. no. BCCL/ABOCP/P0/2022-23/3489
dated 22.07.2022. is enclosed herewith as

Annexure - 1.

2. The Regional Officer, JSPCB Regional Office, Dhanbad vide memo no. 920 dated
14.08.2022 has submitted the compliance verification report to the Board. The

details of which is as follows: -

S. | Recommendatio

Observation by

Action taken/

Present status

N. n of NGT Regional Officer, | Prevailing practice in

committee JSPCB Dhanbad ABOCP mine
(complaint site)

2.1 [It was observed | At the time of Operation is carried out | Mining was found
that the Over | inspection, no such | in fiery patch with | being done during
Burden removal | activity was being | adequate dust control | the inspection.
operation  were | carried out. | measures deployed. Wetting  /sprinkling
being carried out | However, the PP carried out during
in fiery patch for | informed that to shovel operation was
extraction of coal |avoid the fiery found not sufficient

patch wetting of the
area is being carried
out. Moreover,the
wetting /sprinkling
is also carried out
during shovel
operation,
excavation,
material,
transportation at T
point, dumping
point etc.

as the fugitive
emission was seen
during the
inspection.

\




2.2 | Water  sprinkler | The PP informed | 04 no’s of mobile | Mobile  sprinklers
and fog-based | that 04 mobile sprinkler  of 20KL | and Fog canon was
dust suppression | sprinklers of 20KL capacity is functional | found in operation.
systems are far | capacity. 1 truck | 24x7.0One truck | As informed by the
less in number | mounted fog | mounted fog cannon | PP stationary Fog
and is not | cannon gun of 40m | /gun of 40m radial | canon deployment is
commensurate radial throw, 1 mist | throw having 12KLD | still under tendering
with  scale  of | sprinkler of 12 capacity is functional | process.
operation KLD capacities are | along with one 50 m
(Photographs deployed at mine | range stationary fog
enclosed as | site. cannon is deployed in
Annexure-C). OB  dumping area.

Indent for 03 no’s of
100 m range stationary
fog cannon /gun has
been made.
Amount: Rs.
20,85,000/-

2.3 | Haul roads in the | The PP informed | 04 no’s 20 KL capacity | Mobile  sprinklers
lease area are | that water spraying | mobile sprinkler is | were found being in
made of loose | is being done on the | functional operation. Apart

spoil.It adds to
fugitive emission

haul roads with the
help of the 4 mobile

24x7 Process for use of
chemical-based

from that PP has also
proposal for using

for plying  of | sprinklers of 20 KL suppressant has been | chemical dust
heavy vehicles at capacity which are | initiated that will be suppressant in mines
high frequency. deployed at the | done by Dec"22. to  reduce  dust
mine site. emission from haul
road during Heavy
Earth Moving
Machinery (HEMM)

movement.
2.4 | Tree plantation is | The PP informed | Work order of Eco | 300 gabion

very poor in and
around inspection
site. ~ Negligible
plantation 1s
visible is safety
zone and along
haul roads.

that the work order
for tree plantation
over an area of 8§ Ha
(20000 no’s) visible
in safety zone and
along haul roads.

restoration site is 8 ha
block plantation along
will 500 gabion
plantations has been
given to DFO,
Dhanbad along with
3.5 Ha. Departmental
plantation is to be
carried out in FY 2022-
23 near the complaint
site.

Work of an amount
awarded to DFO
Dhanbad: Rs.
44,78,388.05/-

Work order Ref No:
BCCL/GM/B-11/Env/
2021-22/2485

plantation and block
plantation in about
3—Shectare area has
been started as
informed.

3.1

burden
areas:

Over
handling

(@)

As informed by the
PP, it is under

The working in fiery
patch (overburden

Fog canon was
found in operation.




intensify dust
suppression
system such as
water  sprinklers
coupled with
fogging
arrangement.

proposal stage

handling area) has been
limited to a particular
zone where the dust
suppression system is
properly implemented.
There are 3 different
pipe ranges connected
to 2000GPM pump is
utilized for quenching
fiery benches, 4 Nos of
20KL mobile water
sprinkler, Ino of 50m
range Fog cannon &
one truck mounted Fog
cannon is operational
of the complaint site.
Truck mounted Fog
cannon already
procured and deployed
at the site.

Purchase Amount Rs.
36,18,412.00/-

As informed by the
PP
canon deployment is
under

process.

stationary Fog

tendering

(b)

Steps to prevent
spillage from
transporting
vehicles

As informed by the
PP, a free board is
being maintained in
the loading
vehicles. However,
at time of
inspection no
transportation was
going on.

The Overburden (OB)
handling dumpers
ensured with handling
of lesser quantity of
OB and wetting with
overhead canopy-based
shower  arrangement.
For coal caring
vehicles plying on
public road is ensured
with  100% covered
transportation.  Also,
the transportation route
has been converted to
Pavement Quality
Concrete (PQC) road
amounting to  Rs.
1,21,67,908.12/- with a
dedicated 28KL
fogging based water
sprinkler deployed.

Pucca transportation
road
provided.

has been

(©)

Vehicle plying on

road: water
spraying  using
chemical dosed
water.

As informed by the
PP, it is wunder
proposal stage

The option of use of

chemical as  dust
suppressant is being
explored and
communication is
made for granting of
approval from HQ
level and its
implementation will be
ensured  within 6

PP has proposal for
using chemical dust
suppressant in mines
to reduce
emission
HEMM movement.

dust
due to

&




months (by Dec,2022)
Note sheet initiated for
forming the base of
trial run of use of
chemical-based
suppressant in Kuya
colliery.Bastacolla
area.

(d)

Installation  and
interlocking  of
online system

with operation of
water sprinklers

As informed by the
PP, it is under
proposal stage.

2 Online PM; analyzer
system already
installed near to the
complaint site (both
within 1km range) thus
its online data is
monitored regularly
and strict dust control
measures are
implemented if data
goes on higher note.
i.e., stoppage of work
till  the dust is
suppressed using truck
mounted fog cannon
and other sprinkling
arrangements
deployed, Also, Indent
for 3nos of 100m range
fog cannon has also
been done.

It is under process.

PP has informed that
they have technical
issues in connecting
IoT Devices
connected to online
portal. Data is being

uploaded

individually but
there is some
problem in
interlocking system

which is being taken
up.

Keep multiple | As informed by the | The complaint  site | Total no. of OB
(e) | handling of | PP, at present the | being a fiery patch | handling shovel is 13
Overburden  to | OB is being stored | where overburden | but only 5 shovel is
minimum at a designated | removal is taking place being operated at
place and it has | to cut the expansion of present to minimize
reached the | fire, the sanctioned | OB handling  at
maximum height. strength of Overburden | multiple places.
handling for the site is | But Fugitive
13 shovels of | emission was seen
2.4m’each while the during handling of
operational  capacity | Fiery overburden.
utilization is limited to
5 shovels of 2.4m” each
ie, (38.5%). The
dumping of overburden
is done at a designated
site away from
windward  side  of
habitation zone.
Overburden As informed by the | Predominant wind | Assured to comply.
(f) | burden  shifting | PP, at present the | direction is SW/W. | As informed by the
and dumping only | OB is being stored Dumping is ensured to | PP there is plan to
in upwind | at a designated | minimize the dust change the existing
direction  away | place and it has propagation keeping in | OB dump site and

&




from habitation

reached the
maximum  height
and now the OB
which is  being
stored is in upwind
direction only.

view of dominant wind
direction.

In-pit dumping will
be started.

3.2

Dense green belt
development

As informed by the
PP, it is under
proposal stage.

For FY 2022-23, 08 Ha
in the safety zone
adjacent to the site and
500 No’s of gabion
plantation along the
transportation/connecti
ng route has been
awarded to DFO
Dhanbad for plantation
for which 70% work is
completed and rest will
be completed by this
monsoon season. Also
32 Ha barren
land/slope area has
been taken for
plantation in FY 2022-
23,

There are total of 45
Ha of plantation/eco-
restoration  sites  in
Block 2 OCP in which
adjacent to the site
there is 7.2ha in West
while 12.4 in North and
grassing of 4 Ha of OB
dump running parallel
to the site.

Work order has been
given to  Forest
department. PP has
informed that
plantation shall be
done.

3.3

Ecological
restoration
Overburden

of

As informed by the
PP, it is under
proposal stage.

32 Ha inactive and old
OB dump has already
been under ecological
restoration.  Currently
all OB dumping sites
are active, while the
OB dumping site of
inspection site will be
taken for next FY
which will be around
SHa.

Old dump and road
side where
plantation has not
survived, Plantation
is being done again.
The Plantation on
road side was found
being done along the
newly  constructed
PCC road. More
saplings to  be
planted as informed
by the PP.

3.4

All available bare

land to be thickly
vegetated and
properly
maintained

As informed by the
PP, it is under
proposal stage.

All available
bare/barren lands are
taken up every year in
phased manner. For FY
2022-23, 08 Ha in the
safety zone adjacent to

Assured to comply

&




the site and 500 nos. of
gabion plantation along
the

transportation/connecti
ng route has been
finalized for plantation
by DFO. Also 3.2 Ha
barren land/slope area
will be taken for
plantation in FY 2022-
2.

3.5 | Dedicated  team | As informed by the | Shri K. K. Dutta Mines | Dedicated team for
for  controlling | PP, it is under Manager along with | controlling dust
dust emission proposal stage. sitt Manager is the | emission has been

assigned person | constituted headed

dedicatedly appointed | by  shri Anjani

to look after the | Kumar and

implementation of | consisting Sri

active  dust  control BiswaroopBandhyop

measures. adhyay& Sri Uttam
Kumar Jha.

The copy of the compliance verification
report submitted vide memo no. 920 dated
14.08.2022 is enclosed herewith as

Annexure - 2.

3. Based on the above-mentioned observations, the Board vide letter no. B-1873

dated 10.09.2022 has issued a show-cause notice to the Project Officer, M/s Block
II OCP, BCCL, At- Baghmara Area, P.O.- Nudkhurkee, Dist- Dhanbad but no one
has appeared before the Board nor submitted their reply to explain their part.
The copy of the Board’s letter no. B-1873
dated 10.09.2022is enclosed herewith as

Annexure - 3.

. In view of the above an Environmental compensation has been computed as per the

“Report of the CPCB In-house Committee on Methodology for Assessing
Environmental Compensation and Action Plan to Utilize the Fund” which amounts
to X 75,93,750.00/- (i.e. Rupees Seventy Five Lakhs Ninety Three Thousand Seven
Hundred and Fifty Only).
The Copy of the Computation sheet of
Interim Environmental compensation is

attached as Annexure — 4.

t




5. In light of the above, the Competent Authority, JSPCB has issueddirections to the
Unit vide Board’s Ref. No. B-1948 dated 19.09.2022by exercising the powers
undersection 33(A) of the Water (Prevention and Control of Pollution) Act, 1974
and under section 31(A) of the Air (Prevention and Control of Pollution) Act,

1981. The details of which are as follows: -

a)

b)

To submit an Environmental Compensation of ¥ 75,93,750.00/- (i.e.Rupees
Seventy Five Lakhs Ninety Three Thousand Seven Hundred and Fifty
Only)within 30 days of issuance of this letter. In case of failure to do so an
interest of 12% per annum will be charged.
To provide sufficient wetting / sprinkling facilities to minimize the fugitive
emission during shovel operation within 2 months.
To finalize the tendering process of stationary fog canon deployment and
install the same within 3 months.
To resolve the technical issues in connecting IoT Devices connected to online
portal and in interlocking system within 1 month.
To make proper arrangements for wetting / sprinkling of fiery overburden to
minimize the fugitive emission which was seen during handling within 2
months.
To complete the plantation work by the end of monsoon (i.e. 15" October,
2022).
The Copy of the Board’s Ref. No. B-1948
dated 19.09.2022is attached as Annexure —
5.

(Yatindry Kumar Das)
Member-Secretary



ANNEXURE - § VA
srcars SRYUS 9 YNl gy gy

e JHARKHAND STATE POLLUTION CONTROL BOARD
O TA. DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA. RANCHI -834004
Phone.: 0651:2400852/2400851/2400850(Fax), Web site - www jspcb.orq
’ B, , Y
Ref.: 95 — 12 gf/ Ranchi, Dated: 3¢ /( / T2y
From,

Yatindra Kumar Das,
Member Secretary
To:
Sri K.K. Singh,
The Project Officer, ABOCP Mine,
M/S Block Il OCP,
BCCL, At- Bahghmara Area,
P.O.- Nudkhurkee, Distt.- Dhanbad- 828307

Sub: 2" Show Cause notice under the section 25 of Water (Prevention and
Control of Pollution) Act, 1974 and under the section 21 of Air (Prevention and
Control of Pollution) Act, 1981 regarding.

Sir,

Whereas, the unit was inspected on 09.04.2022 by the Regional Officer, JSPCB,
Dhanbad and Sri Kumar Mani, CE for the verification of compliance and recommendation of
the the committee constituted by the Hon’ble NGT, PB, New Delhiin O A. No.- 269/2021. The
point wise present status as observed during site inspection of the observations and
recommendations of the report of the committee constituted by the Hon’ble NGT, PB are
tabulated as below :-

Observations
S. No. Observations ] Present status
2.1 It was observed that the Over Burden | Ar the time of inspection no such activity was
removal operations were being carried out in being carried out. However, the PP informed
fiery patch for extraction of coal. that to avoid the fiery patch wetting of the

area is being carried out. Moreover, the
wetting / sprinkling is also carried out during
shovel  operations, excavation, material |
transportation, at T Point, dumping point etc. |
2.2 Water  sprinklers and fog based dust| The PP informed that 4 mobile sprinklers ()‘/'1,,
| suppression systems are far less in number | 20 KL capacity, 1 truck mounted fog cannon |
‘l and is not commensurate with scale of gun of 40 m radial throw, I mist sprinkler of |
f operation.  (Photographs  enclosed as | /2 KLD capacities are deployed at mine site. |
| Annexure — €. i

23 j Haul roads in the lease area are made of | The PP informed that water spraying is being |

loose soil. It adds to fugitive emission for | done on the haul roads with the help of the 4 |
plying of heavy vehicles at high frequency. } mobile sprinklers of 20 KL capacity which |
__|aredeployed at the mine site.,

1

il

2.4 Tree plantation is very poor in and around | The PP informed that the work order for tree
inspection  site.  Negligible plantation is | plantation over an area of 8 Ha. (20,000 nos. |
visible in safety zone and along haul roads. | of plants) has already been issued to. FForest |

- | . . |
| Department but did not provide the work |
order copy at the time of inspection. |

3.1 Control fugitive emission at source R S S S

5/SC/Khan ;
~ “,-‘,



‘a. O

ver Burden handling areas — [ntensify | A4y informe
dust  suppression system in  place by
increasing no. of machines and frequency of
dust suppression activity such as water
sprinklers coupled with fog based dust |
| suppression system. In case of coal ﬂnes,_‘j
fogs are better suppressant for the nature and
size of coal fines. -
Steps __to _ prevent spillages  from
transporting _vehicles — The mining
authority should ensure compliance of
Hon’ble NGT order (OA 284/2019 dated
19.09.2019), The order states that all vehicles
used for coal transportation should take |
necessary action to prevent any spillages |
from these vehicles. A minimum safe free
board (preferably not less than 5 cm) should
be maintained in all the loaded vehicles (to
prevent the spillages). The loaded material
should be properly covered with impervious
material to prevent the escape of fines from it
under negative draft as well as percolation of

rain water which may lead to seepage from [
it.

Vehicles plying on roads — Water spraying As informed by the PP, it is under
on haul roads should be done using chemical stage.

dosed water as it strongly binds loose soil
particles. This binding of particles has lasting
impact. This in turn will help control fugitive
emission resulting from pl ing of vehicles

Installation and Interlocking of Online As informed by the P
System with operation of water sprinklers | stage.
= Minimum 2 no of online systems to be
commissioned in the downstream of Over
Burden handling area in direction of
habitations.1* to be installed where dust
concentration is maximum and second where
this is brought within CPCRB norms. These |
should be located between source (Over ‘
Burden handling area) and sink (habitations). ' I
Operation water sprinklers in the area to be
interlocked with Online system such that
sprinklers  starts as dust concentration
exceeds norms and Stops as it is brought
| within norms. Only chemical dosed water |

f spray should be done for dust suppression on ;
_roads |

d by the PP, it is under proposal

|

As informed by the PP, q Jree board is being
maintained in the loaded vehicles. However,
at the time of inspection no transportation
was going on.

proposal

P, it is under proposal

|
|

|
| . . . T e 1. ar DD T e
| e. | Keep multiple handling of Over Burden to I As informed by the PP, at present the OB |y
| o . . e > . .
minimum - This will reduce fugitive ) being stored at a designated place and ir has ‘
I emission proportionately and the resultant | reached the maximum height. j

_dust pollution. e O . -
Over Burden shifting and dumping only in | Ay informed by the PP, at present the OB is—z
JJ upwind direction away from habitations — ;' being stored at a designated place and it has “
j | Practice will help minimize fugitive dust load | reached the maximum height and now the ‘
L |reaching 1o habitations and the resultant | OB which is being Stored is_in_upwind |

6/SC/Khan

cocsn <‘




=

impact.

Dense _green  belt aieveil(r);)ﬁmiei}lt = Tree

plantation is negligible in safety zone and
along roadsides. Green belts are very
effective barrier against fugitive emission
generated during handling of burnt Over
Burden. Thick green belt developed around

dust affected habitations can bring relief to |
inhabitants by acting as barrier between |

source and the sink. Extensive and at high
density avenue plantation with dust tolerant
native tree species to be done along haul
roads.

direction only.

As informed by the PP, it is under proposal

stage.

33

Ecological restoration of Over Burden
dumps — Such a site is very few and poorly
maintained. Efforts and performance need to
be reinforced for visible results. This can be
realized by planting grass, herb, shrub and
trees in the area earmarked for the purpose
coupled with sustained maintenance.

As informed by the PP, it is under proposal
stage.

|

|
i
|

|

3.4

All available bare land to be thickly
vegetated and properly maintained — This
will  reduce dust getting air borne and its
impact.

As informed by the PP, it is under proposal
stage.

35

Dedicated team for controlling dust
emission — A dedicated team led by an
officer not less Manager should be deployed
at site for controlling fugitive emission
generated in the area.

As informed by ‘the PP, it is under propos'(;r

stage.

Whereas,

Regional Officer, JSPCB, Dhanbad has recommended to ask show cause to the Unit to
submit a time bound action Plan for compliance of the abovementioned observations and
recommendations of the Committee constituted by the Hon’ble NGT, PB, New Delhi and
Environmental Compensation may be levied for not taking proper effective measures to stop
burning of coal and control dust emissions from the Over Burden.

Now, therefore, in view of the above and by exercising the powers vested under the
section 25 of Water (Prevention and Control of Pollution) Act, 1974 and under the section

21 of Air (Prevention and Control of Pollution) Act, 1981 you are given 2™

opportunity to

Be present in person on 06.7.2022 at 11:30 AM in the office chamber of the Member
Secretary to explain why the Environmental Compensation should not be levied upon your unit.

Memo No: g% — |2

";%(.:j

Yours faithfully
Sd/-
(Yatindra Kumar Das)
Member Secretary

Ranchi, Dated 3z /4 /2025

Copy to: The Regional Ofﬁcé/r, Regional Office, JSPCB, Dhanbad for information and ﬁecessary

action fro

7/5C/Khan

m his end.

i
NeA|

(Yatindra KUmar Das)
Member Secretary

N
hed o
M-



LSl AMALGAMATED BLOCK-I1 OCP MINE

g7 |- ' /sprinkling is also

BH/ RAT COKING COAL LIMITED
(A Subsidiary of coal India Limited)

A Mini-Ratna Company @ e
OFFICE OF THE PROJECT OFFICER P

PO: Nudkhurkee,Dist :Dhanbad -828307

Date: 18.06.2022

To.

Shri. Yatindra Kumar Das.
Member Secretary,

JSPCRH Ranchi-834004

Subject: “Reply to Show cause notice under the section 25 of Water(Prevention and Control of
Pollution) Act, 1974 and under the section 21 of Air(Prevention and control of Pollution) Act,
1981 regarding”

Ref No: B-936 dated 11.05.2022

Respected Sir,

In view of Hon’able NGT order dated 08.11.2021 in O.A. No 269/2021 a joint committce
was constituted to review the Grievance in the application of Sri Vijay Sharma, Convenor, Nagrik
Parishad, Baghmara, Dhanbad. against “inaction of authorities in taking steps against air pollution
caused by burning of overburden from the opencast mine of Coal India Limited at Baghmara,
Benedih section of Block-11 Area, BCCL. Inspection for which was conducted on 30.12.2021,
following these certain recommendations were prescribed by the committee. The following Actions is
being taken considering the recommendations.

Si Recommendation of Observation by Action taken/ Prevailing practice in
No. NGT committee Regional Officer, ABOCP mine(complaint site)
2.1 | It was observed that At the time of Operation is carried out in fiery patch.

the Over Burden inspection no such
removal operation activity was being
were being carried out carried out

in fiery patch for .However, the PP
extraction of coal informed that to

avoid the fiery
patch wetting of the
area is being
carried out .More
over ,the wetting,

carried out during
shovel operation

2 1. re .excavation
S Py .material,transporta
" tion at T point
<) I dumping pointete |
L
,




)
=

(a)

(b)

- Water sprinikler and

fog based dust

| suppression systems
are far less in number

and is not
commensurate with

| scale of operation
| (Photographs enclosed

as Annexure-C).

Haul roads in the lcase

area are made of {oose
spoil It adds 1o
fugitive emission for
plying of heavy
vehicles at high
frequency.

Tree plantatrion is vcfy

poor in and around
inspection site.

Negligible plantation is

visible is safety zone
and along haul roads.

“Over burden handling

arcas: intensify dust
suppression system
such as water

sprinklers coupled with

fogeing arrangement.

Steps tbbrevent
spillage from
transporting vehicles

| ihe PEoinformed

"; that 044 mobile

1 sprinklers of 20K 1.

| capacity. I truck

l mounted fog

| cannon gun of 40m

; radial throw. I mist

| sprinkier of 12

| KLD capacities are

| deployed at mine

| . site

| The PP informed

| that water spraying

I is being done on

\ the haul roads with

| the help of the 4
mobile sprinkiers
of 20 K1. capacity
which are deployed

_at the mine site.
The PP informed
that the work order
for tree plantation
over an area of 8

Ha(20000
no’s)visible in
safety zone and

along haul roads.

~ As informed by the
PP, it is under
proposal stage

As informed by the
PP, a free board is
being maintained in
the loading
vehicles. However
at time of’
inspection no

functional 24x7.0ne truck mounted fog cannon
/gun of 40m radial throw having 12K .02
capacity is functional along with one 50
range stationary fog cannon is deployed in On
dumping area. Indent for 03 no’s of 100
range stationary fog cannon /gun has been
made.

04 no’s 20 K.lCddell_y mobile s;_x‘)rihlx']cx' is

functional 24x7.Process for usc of chemical
based suppressant has been initiated that will be
done by Dec'22.

- Work order of Eco restoration site of 8 ha block

plantation along will 500 gabion plantation has
been given to DFFO, Dhanbad along with 3.5

Ha. Departmental plantation is to be carried out
in 'Y 2022-23 near the complaint site.

“The \I&kﬁg in fiery paléﬁ-(LSAvm"bui‘dex;s

handling area) has been limited to a particular
zone where the dust suppression system is
properly implemented. There are 3 diflerent

pipe ranges connected to 2000GPM pump is
utilized for quenching fiery benches, 4 Nos of
20KL mobile water sprinkler, 1no of 50m range
Fog cannon & one truck mounted Fog cannon
complaint

is  operational of the site.

“The Overburden (OB) handling dumpers

ensured with handling of lesser quantity of OB
and wetting with overhead canopy-based
shower arrangement. For coal caring vehicles
plying on public road is ensured with 106%
covered transportation. Also the transportation
route has a PQC road with a dedicated 28K1.
fogging based water sprinkier.

04 no’s of mobile sprinkicr of 20K1. capacity is !




transportation was
Loing on.

The option of use of chemical as dust

of Overburden

PP it is under
proposal stage.

(c) | Vehicle plying on | As informed by the .
road: water spraving ' PP_itis under “suppressant is being explored and
using chemical dosed , proposal stage Icommunication is made for granting of
water. | approval from HQ level and its
} implementation will be ensured within 6
oo\ | month(byDec,2022) ,
Installation and As informed by the | The matter has been discussed at corporate |
(d) | interlocking of online PP.itis under level and it being a new technology will be
I'system with operation proposal stage. decided by competent authority for its proper
| of water sprinklers implementation. Meanwhile 2 Online PM10
analyzer system alrcady installed ncar to the
complaint site(both within lkm range) thus its |
online data is monitored regularly and strict
‘ dust control measures are implemented if data
goes on higher note. i.e., stoppage of work.
Indent for 3nos of 100m range fog cannon has
- - also been done. B o
Keep multiple As informed by the | The complaint site being a fiery patch were
(e) | handling of PP. at present the | overburden removal is taking place to cut the
Overburden to OB is being stored | expansion of fire, the sanctioned strength of
minimum at a designated Overburden handling for the site is 13 shovels
place and it has of 2.4m’each while the operational capacity
reached the utilization is limited to 5 shovels of 2.4m’cach
maximum height. | i.e., (38.5%). The dumping of overburden is
done at a designated site away from windward
| ] side of habitation zone. e
Overburden burden As informed by the | Predominant wind direction is SW/W.
(f) | shifting and dumping PP, at present the | Dumping is ensured to minimize the dust
only in upwind OB is being stored | propagation keeping in view of dominant winu
direction away from at a designated direction.
habitation place and it has
reached the
maximum height
and now the OB
which is being
stored is in upwind
g direction only. o - )
3.2 | Dense green belt As informed by the | For FY 2022-23, 08 Ha in the safety zone
development PP, it is under adjacent to the site and 500 No’s of gabion
proposal stage. plantation along the transportation/connecting
& route has been awarded to DFO Dhanbad for
plantation (SE side to complain site). Also 3.2
Ha barren land/slope area will be taken for
plantation in Fy 2022-23. (West to complain
site)
Also there are total of 45 Ha of plantation/eco-
restoration sites in Block 2 OCP in which
adjacent to the site there is 7.2ha in West
while 12.4 in North and grassing of 4 Ha of
| OB dump running paralle! to the site.
3.3 | Ecological restoration | As informed by the

32 Ha inactive and old OB dump has a!rcady'
been under ecological restoration. Currently
all OB dumping sites are active, whilc the OB

) dumping site of complain site will be taken for




next FY. which will be ar

(_)>U‘nid S‘HaA

i

o
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3.4 | All available bare land | As informed by the arc taken up
| to be thickly vegetated | PP, it is under every year in phased manner. For FY 2022-23,
and properly proposal stage. 08 Ha in the safety zone adjacent to the sitc
maintained and 500 nos of gabion plantation along the

transportation/connecting route has been
finalized for plantation by DFO. Also 3.2 Ha
barren land/slope area will be taken for
plantation in FY 2022-23.

3.5 | Dedicated team for As informed by the | Shri K.K.Dutta Mines Manég}xﬁ alor;g‘wnh site
controlling dust PP, itis under Manager is the assigned person dedicatedly
emission proposal stage. appointed to look after the implementation of

active dust control measures.

Annexures attached:

Work Order to DFO Dhanbad for plantation

Work Order for construction of PQC Road

Purchase order of Truck mounted Fog cannon

Complainant accepting satisfactory dust control measures been implemented.
Grassing of slope near complain site.

Indent for 3nos of 100m range Fog cannon.

Yours faithfully,
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Dear Sir.
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Subject:

BHARAT CORING COAL,
Subeidiney of Conl Todin Limitedy
PRI Gl
AT ONAWAGARATLII
CIN:UTGTOLTH 1972601000918
PoN0-0226-2393108/Fax No-0326-2393108

te: 24

NERATL MA

Gabion plantation in ABOCP Mine of Block-I1 Area.

Ref: (1) Block-1T Area letter vide no. BCCL/GM/B-II/Env./21-2
(i1) Your offer letter vide no. 457 dt 25.02.2022 & 690 dt 22.03.2022.

LN

h

NAGER

BE

O)

2/2440 dt |

FANBAD-S28M4

\7)

)3.2022

'\\

Work Order for carrying afforestation over 8 ha-of Barren land & 500 Nos. of

1.02.2022.

This has reference to above mentioned letters, competent authority has approved for carrying afforestation
over 08 ha of Barren land & 500 Nos. of Gabion plantation in ABOCP Mine of Block-Il Area throunh DFO.
Dhanbad. for a total estimated value of ¥ 44. 78,388.05 (Rupees Forty four lakhs seventy eight thousand three
hundred eighty eight and five paisa only) for four years with the following terms and conditions in respect of
above mentioned work:-
1. The Period of work will be of 04 years which includes advance (preparatory) work, Completion (Plantation)

work and subsequent two years maintenance work as per the estimate provided by Forest Department.

2. The aforesaid work is to be carried out at below mentioned sites:

_SNo_ Name of the collierv, Area | Type of Plantation | Nature of Land Area/No. | Remark
] |  Block Barren land 08 Ha Location |
:  ABOCP Mine , | (2500 plant/Ha) plan |
2 Block-T] Area ' Gabion (Bamboo) Transportation and | 500 enclosed |
| o connecting roads |

3. The Forest department shall conduct all its afforestation activities subject to all laws. rules. statutory orders
and regulations applicable to the site and the nature of the work.

4. The Forest department shall take up afforestation works on company’s

s land with due expertise and

supervision as per the scheme & estimates duly sanctioned as per the estimate submitted by forest department.

(941

of all lives and propertics involved in the afforestation activities.

The Forest department shall exercise precautions on the aid and advice of the mine nmmuunent for the safery



0.

SCOPE OF WORK

This work shall be done with the following aitributes:

(i) Scll=sustaining / healthy plantation at the end of project period/ at the handover of the site.

(i) he plants planted shall be of native species, high root density, soil binding species, thick canopy and/or
frunt bearing. The following suggested native species shall preferably but not limited to be planted at the
sies:

~ For Block Plantation: ) e o B S
_S.No. Botanical Name ~ Common name | S.No. | Botanical Name " Common n;m}c 7
[ Umelinaarbora ( amhar I Svzygiumcumini JJamun
2 /L r mumlmm/uuu A !_| un 12 Heglemarnielos Bel

Ustoniascholaris Chatni 13 Mangiferaindica, Aam

4 'm/mc ephalusindicus Kadamb 14 Embilicaofficianlis Awala
3, Vadhucaindica Mahua 15- v1. Odoratissima Kala Siris
0. | Ilhiziul’roc'em ISalLd bn is 16 Buteamonospernia Palash
7 Abizzialebbeck \ms 17 Cassia fistula ;\mdltas
8 /wm/)cL\ ceiba Semal 18 Azadivachtaindica Neem
Y. leacia Catechu Desi Kher 19 Artocarpus heterophyllus Kalhal

~ - . " | . ~. o ]
10 Dal bv)‘glaszssoa Shisham 20 Ficusglomerata Gular
ol. ' And other fruit bearing native species or the species deemed suitable by the Forest dept.
For Gabion Plantation: -
_S.No. | Botanical Name Common name | S.No. | Botanical Name Common name |
| Anthocephalusindicus  Kadamb 5 Artocarpus heterophyllus  Kathal
2 vUstoniascholaris Chatni 6 Terminaliaarjuna Arjun
| 3 Syzygiumcumini Jamun 7 Madhucaindica Mahua
4 Albizzialebbeck Siris 8 Ficusreligiosa [Pipal

(iii)  Survival of the plantation at the end of the project period shall be :
»  Not be less than 80 per cent for block plantation and
* 100 % for Gabion plantation.

7. Annual Joint Inspection report of the inspection carried out by joint team of Forest Department and BCCL
personnel after the completion of each year work should indicate name of the site, year of plantation, number
of plants, name of the species present, date of inspection and survival rate.

8. The display boards shall be installed at all the plantation sites indicating, the name of the company, the no.
of plantation, species planted, name of site of plantation and plantation year.

|

9. All the materials & manpower required with regard to the aforesaid wml\ shall be arranged by you at your
own cost.

10. As the afforestation work has been directly monitored by Ministry of Coal, every year on monthly basis:

therefore, you will provide the plantation data from June 2022 to October 2022 on monthly basis during the

completion year (2022-23).

The alforestation sites as mentioned in the this work order shall be handed over to mine management after
the Joint inspection at the end of the Maintenance year-2 and having survival rate not less than 80% for block

plantation & 100% for gabion plantation.
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12 TERMS OF PAYMENT

L _ . - o P « Fortu four lakhs seventy eight thousand three hundred
Fotal project cost is 2 44, 78.388.05 rounded (Rupees Forty four takhs seventy eig 2

- : . " itted by Forest De t. The payment schedule
cighty eight and five paisa only) as per the estimate submitted by Forest Department. The pay '

S.No  Financial Year  Details of the work Amount (3)  Remarks
wniole L A o
| 202122 Advance Work AEZOSM’;A 5 o
e 202223 Completion work | 11.46229.75  Wages @ 3311.35
s R U BRI RO | LUt LT I A WS L |
VN il SR o e MD

3 2023-2 ‘Maintenance work-1 | 5,59.343.77  iperd I
EEE HEERE D o o e e o = "4_“_; c1 A<

4 2024-23 Maintenance work-2 | 4,52.251.75 B

~ Total ; 44,78.388.05 S

13

. The Forest department shall pay wages not less than the minimum wages fixed b\ the_ Govt of
Tharkhand to the labourers engaged in the execution of the aforesaid work and it will be zhe
responsibility of the Forest department to ensure the compliance of the payment of wages to its
workmen/labourers as per law and company shall not be held responsible for the same.

11. The estimate has been submitted by Forest Department based on the prevailing labour wages of Govt.
of Jharkhand. However, the payment of Completion work, first year maintenance work and second
year maintenance work will be made as per the actual labour wages of Govt. of Jharkhand prevailing
in the corresponding year. Therefore, the forest department shall certify the rate of labour wages for

the corresponding year and raise demand letter/ bill based on the actual rates of labour wages to that
corresponding year.

. In case of revision of minimum wages by the Govt. of Jharkhand during the work, a revised estimate
of the corresponding year of the scheme as per the work order shall be submitted to the company by
Forest Department and claim the amount of difference in wages payable due to increase in-labour
wages on the basis of man days works on revised wage for which the forest department shall certify.

16. Paying Authority: Area Finance Manager (AFM), Block-II Area, BCCL, Dhanbad.

. All the payment will be made by ELECTRONIC MODE through bank in the account of DFO,

Dhanbad. You are required to fill the format of Electronic Fund Transfer (EFT) in triplicate which is
enclosed as annexure-A.

. For release of the payment, you have to submit:-

a) The letter of acceptance of the work order along with the Demand letter/Bill for the Advance
work.

And for further payments regarding this work order:-

a) Ul.llizalion certificate of the preceding payment made to you in respect of this work order

b) Joint inspection report of preceding year’s work.

¢)  Demand letter/Bill based on the actual rates of minimum wages by the Govt. of Jharkhand to
that corresponding year for payment.

fhe u!‘iliz'atim} certificates along with joint inspection report shall be accepted by the accepting
authority i.e. General Manager, Block-I1 Area, BCCL, Dhanbad. 7

19. BCSI, shall not have any liability in case ot any accident ete. towards Forest Department’s personnel/
staffs /workers during the execution of the work.



20. Child labour is prolithited under Mines Ac

atoresatd work

o

(. therefore, child labour shall not be deployed i the

21 Allother conditions stipulated in aforementioned reference letters shall be complicd.

Jurisdiction of Dhanbad court only.

Copy to:-

_\J_O\U-.&L,Jrq.__.

18 to D{TYOR DXT) PP, BCCL..: ovivirasssessoress
GM (Vigilance), BCCL....... cocooveeviieieeeeeen.
HOD, (Env), HQ, Koyla Bhawan, Dhanbad
AFM), Block-I1 Area

Project Officer, ABOCP Mine , Block-Il Area
AM (Env), Block-II Area

Master File/Office Copy

Matter relating to any dispute or dilference arising out of this work order shall be subject to the

b e
o 1/u\@\f\)‘\/‘

‘General Manager
\/,.J‘/‘IBlock-ll Area

for kind information please.
for kind information please.
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Ref: BCCI l*ln;k WG

MRS (3
BHAR A o TR .

o H”)MN(;{OALHMETF‘}
il i‘l“ﬂ“ft’ri:w ; U ubsidiary of Conl Indin Limited)

Yepn ‘ i

tment, Office of the General M‘mdgcr,m'mk i Area, i

Y104 HH . Dhanbad - #28300 (JH) o :
1]

nal beelblock Zeivilengmail com Wehsite “fwww. f?’Jle“h in

Phone: - 326

/\\()/‘ )'!l 277

!Q g ’IFJC) ; i l);m,:: r&(}[” ',Q)
Mis Md Akbar '

Civil (\mm"zr‘i 3
At Bhdﬁdd!‘d\[‘ PO-Katy

\n

PS- !"\al!“db“'irh Di
i 15t~
Mob : +91-80q mquc)h‘“”‘ ad (Jharkhand

[ l v g :
"
n “! v}b b'ﬂ“ ai 1 ]’%/‘ ” 0!1\ ” com ‘.

m“

Sub: Work Orde
Basanti M

¥ for the work of

ta Chowk 1o New M E2Construetion of PQC Road for coal lmnsportauon from Nearby

. "”h“b“"‘ I Washery gate under Block 11 Area”
Ref: b
L. NIT T
2. EBK‘%?&’O Gg;/ (B l”/g“!u/wmom/u -22/19 DT, 14.07.2021 e
. ABlock-11/Ci
3. PO No. SS00000860 1, vil/LOA/2021-22/40 dt 12.10.2024

29.11.2021 Ry 1,21,67,908.12/- y
Dear Sir, ‘ !

i
i®

Witl e p ; " e

h reference to the above referred tender, this is to inform you that your offer to undei‘take the subject
k.

work at a value of Rs. 1.21,67,908.12 (Rupees One crore twenty one lakh sixty seven thousand nine

hundred eight and paisa twelve oniy)Tincluding GST of Rs, 18,56,121.58) at overall 21 .56% (twenty one

point five six percentage) below the Estimated Cost has been accepted by the Competent Authority based on,

terms and conditions contained in the NIT & Tender Documem subjcct fo the following stipulations:

The work is awarded on ltem rate Basis. i3

Al the materials and equlpment required for the work will be arranged by you g

. Your PAN No and GST Registration No as per SubmlﬂLd documents are AKWPAZWQP and

20AKWPA2899P12G respectively.

4, The rate quoted by you against item no. 1.0 to 1.07. 1.09, L.11-1.12 of B()Qare found to be below
20% of the justified rate of the'item and identified as ALR items. The rate qu()tql by you against item
o 1.08 & 1.10 of BOQ are found to be above 20% of the justified rate of the 1tem ;nd identitied as
AHR items As such ALR and Al IR items will be dealt as per pmn:,lon of NIT+

5. Security Deposit shall consist of two parts & the same shall bear no interest:-
A) Performance Security:- |

Rs. 2,00, ﬁ(}gl 00 (Rupees Two lakhs only) deposited vide FDR No. JSSI 3030000083; dated: -
! 0f.11.202) 1 issued by Union | Rank of tndia, Katras Branch h, Dhanbad.
s, 1,65,200. H0(Rupees One lakh sixty five ihnusand iwo hundred only) dtr‘o\ned vide o
y [;)R No., 25351 30 30000082 dated: 01112021 issued h\ Union Bﬂnl\ O ik Kateis
Branch, [hanbad. 7

[SRRN

s

Money:- All running on account bills shall be paid at 93% (ninety ﬁvé‘fbcrcem) of work

B 5% (five percent) deduction owards Retention Money e, Rs, 6,08,396.00 (Rupees six

value. ;l:l:ﬂ )::,md (hree hundred ninety six only) will be the second part of Seeurity Deposit. The
talch eight th

jeposit for fhewhole work shall be Rs, 9.75434.00 (Rupees Nine lakh seventy thrve
fotal security ¢epes

thousand four hunt red thirty four onlv).
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. The license #s per Contract Labour (Regulation & Abolition) Act 1970 and sub

. The Contractor/Contractors shall not pay less th

by

The work duration is of 150 duys (o the date of commencement of 'fhﬁ work ﬂnd ':is" Vf'm
muintenance after dore of the completion of the work, 'The work shall be commenced wig,
7{seven) davs af : il . of commencement .,

{seven) days afier handing over the site of work, However, the date of com G mq
oe decided with muity date prior to the date as prescrib,

al consent with the contractor on any
above,

The Maintenance of Pavement/road 1o be carried out by the contractor for‘OS( hve‘) ?’éara i
his/their OWn cost. The contractor shall be responsible to maintain thff r O‘fd “”,05 {,f 1‘w‘:} iy
after date df"cwnplmion of work and shall adhere to the prescribed RN e e
as per direction of Engineer-In-Charge.

d of road period and five years of

The contract period shall consist of construction perio dofect liability period shall be g5

maintegmncc after date of completion of work. (i.e. the
years fromthe date of completion of the work).

- 30 % of Security Deposit shall be refunded after successful maintenance of 03 (three) years

from the date of completion of the work.

The rest 50 % of Security Deposit shall be refunded after the successﬁdkcompletion of
maintenancg period of 05 (five) years from the date of completion of the work.

. The defect liability period will be applicable as per terms and conditions of NIT.

. The arrangement of necessary water for construction purpose shall be your responsibility (at your own

cost). However, if available and feasible, the Company may arrange water at one poir.t near jthe site of
work for which recovery @ 1% of the contract value of work done will be made from your bills.
-

. The arrangement§ of necessary electricity for the work will be your responsibility (at your own cost).

However, if available and feasible, the Company may arrange electricity at one point near the site of
work and necessary recovery of cost of energy consumed will be made at rates prescribed by the
Company time to time. You shall provide energy meter for this purpose.

sequent amendments
ment. Implementation
Form-V to the agency

there of shall have to be obtained from your end as elaborated in the tender docu
of contract labour (Regulation & Abolition) Act 1970 including issuance of
shall be ensured from the Head of the concerned Area/Department, if applicable

an the minimum wages to the laborer engaged by
her legislaticn or award of minimum wages fixed by

. y be in force. The Contra ; ake
necessary payments of the provident fund for the workmen em e itk

. iy . ployed by him/them fi ork as per
the laws prevailing under provisions of CMPF and allied scheme and )l(/liscellaneougsr Ft’?f);:!sc;:)kn:b Ap;;

ons Act, 1952 as the case may be.

him/them as per Minimum Wages Act or such ot
the respective State Govt. or Central Govt, as ma

rotection of persons and property. The

observed by you. In case of acci 1 be rocn v C0des, statutes and regulations shall be
responsible for compliance with a] the requirements

r any o_ther similar Jaws enforce and indemnify the
orated in the tender document
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21 You qre requested 1o cony e
execution of the woek

Hing ] : : » »
Bh ;HH i .7 ‘ ‘
k and llﬂ’ cettidied }»,}, {r“”i;'l?ihé‘flg 'd»,l%h(hrii’j‘ 1] §
act the § DI | |
AR Ak, s ot ‘ |
Hiock 1 Aren, BCCL, {or forther -;‘-,,f,ih,‘gﬂml terwards
22. The E’;-n,'im: Auihorii\' f ﬁ
e ! tOr the : i i .
Y tor the work will be the Area Man (¥
anager {Finance), Bloe fLAzED.
. \ $ : lock
You are requested dkpi\ it XI\L’

0 Non-Judicial St ‘ : :
only) for execution of Agr ludicial Stamp value of Rs. 10.000.00'(Rupees Ten thousard
greement, H :

‘.!f

All other terms and
€0
nditions as appeared in the NIT & tender documems are apphcable in the

contract.
‘ : " Ya;;'r’s fdﬁhikuﬂy,
‘ < ié?\ )2 207
Ared Managex(Cn i
: Bloc,k I Anea, BCCL‘
S capywr - e el
el 1) TSto D(T)(OP)/D(T)(P&P)/D(F)/D(P)/ CVO... for kmd mformatmn. e oo
2) GM(Block II ‘Area) e

3) GM(CI\ fWeHare)/GM(Lm]) Design Cell; BCCL, i |
4) AGM,AFM,APM Block Il Area & L
5} PO(ABOCP) PO(MCW),PO(New MCW) Block Il Ared " ; p ;

6) Dy. Manager (Civil), QC, CED
7) Sri B.C Das, Engg AsS! (Civil). Blockll Area 7
| §) RL(/ALC Dhanbad —— ° e
: 9; LEO (C) Baghmara at Bokaro Sec -4-F, Qtr nos. 706 | .BS City Bokaro e
’ 10): Conccmad File.
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BHARAT COKING cOAL LIMITED

VA Subsidiary of ¢t i
Cliusit & WU G Limied)
mited)

SIINeeiing e . ;
: i3 Lepartmant, Koyla Nagar, Dhanbad - 826 005 (JH), india.

i A et e A

- S
T T Y QTS bt
el T BCCLCEDigy HR Lo oD

P Lonlindia in
BI2021-00, 10 et e i i e
To {ate: (1.12.2021

M/e NDC-MI{IVY

- Vst Floor Hart Kugj s
Beside Bank of indig, ‘i.«xmd;hrlu .
Dianbad, Jharkhand 328127 "
Mob: +91-7488865308

E‘\mll ;(\ & !
o + 4 ¥ L 0 ] 2l
‘Id( l"k?o ﬂ_.; "5‘“ (=1 0, n iLl"k Q214 CRMail im

Sub: Work Order for the wor

feeder breal: Ui YOS UEUGN ol QT w:‘UJ_‘MSQo:'tuwﬂﬂﬂmwﬂﬁim
reedter bresker 1o KKC ina der bt

it 1 siding under Block i1 Area of BCCLT
tel:  LNITRef Noos BOCT 00Dt e
X ;—-—-4.=&-E}.LS;LM&J§!,11,§.;QSQE§_4;_334;82: daied; 23061021
L. LOA Ref. No. ; BCCLICED/GMICYLOA-232021-22/588 Date; 0810202,

3 ot Code:
Assel Code: 930000000026 & Party Code : 10143874
Dear Sir,
i With reference to tbt above refered tender, this is 1o inform you that your offer 1o undertake the
: 3‘ ject work at a value of Rs 4,76,39,663.18 (Rupces Four crove seventy six jakh ihirty nine thousasd
z?x bundred sixty three and paisa sighteen only) (inciuding GST) at overall 8321 % {Zero point three
wa one peru'n.tage) below the Estimated Cost has been accepted by the Competent Authority based on
Wtru? and gondmons contained in the NIT & Tender Document subject to the following stipulations:
1. The work is awarded on liem rate Basis
2. All the materials and equiptment required for the wark will be arranged by you.
Your PAN No aad GST Registration No as per subimitied documents are AAHANOERSR and
20AAHANOSEBRIZL respectively.

Yo

4. 'The rate quoted by you against ttern no. 103, 1.04, 108, 111, 113 o 1.18 of BOQ are found 1
be below 20% of the justified rate of the item and weniified o ALR items. The rate guoied by you

. against item no. 1.07 and 1.09 of BOQ are found (o be above of the justified rate of the e and
? identified as ALR items. As such ALK and AHR items will be deait as per provision of NIT,
j $. Sevurity Depusit shall consist of two parts & the sanve shal bear no interest-
Ay Performance Security:- '
Performance Security 1.e. 3% of the work valye shall be Rs. 14,29,150.00 {Rupees Fourieen lakh
3 twenty ning thousand oné hundred ninety only)
{ akh twenty nine thousand one hundred ninety  only)

R,«;.M;l?’i,WO‘(JO (Rupees Fourteen | . :
deposited by you vide BG et no- UK FETHI212980001 dated 95.10,2021 of HDFC Bank,
Dhanbad Branch (Vahdity up 10 24 10.2022)

1) Retention Money:- _ e S S o
m’% o account bills shiall be paid a1t 9576 tnineiy five percent) of woek value This 3%
(five pcrcmt}‘dedmmm jowards Retestion f\‘q“”“w e Re 23RELYR4 U0 (Rupees Twenty three
lakh eighty one thousand nine hundred ci):llhl’ fsur oniy) \:'m be \uur second part of Securty
D(,'p!,)ﬂn. The (ola) security deprsii for e shobe work el be /s, 38001 17400 (Ru;»:::ﬁ Thasty

it lakh cleven thousand one fundic!

e ALAT (HE RIS

eip
) Cont....2




The work duration ‘_:‘ of 150 {One hundred wnd ﬁﬂy dhyﬂfﬁ’!ﬁ_ﬁ :hedkteofcomm

; and five years maintenance after date of the mmpleﬂong of Ihe N T e W? !
i within !(;(!cm days from the fsste ””-"3"9_' of /"U'SUP’“"CC' 9 ’f(sevc) ”SRM ol
of work whichever s Inier. Howover, the date of commencemnt ey be de"’dm‘w‘ﬁ’ Mttyah
With the contractor o any date priot to the date 4 p"’mimfd abr)vc As per PO 1ha
Commencement shall be 10112021, L

.d‘ .

i § ek
The Maintenance of Pavementiroad fo be carried out by the contractor for 05 (five) years 4 hisithep =
PN Cost. The contractor shall be responsible fo maintain the road Hlt 05 (five) years aftr ey

compietion of work and shell adhere to the prescribed guidelines for maintenance a5 per direstisy, of
Fugin(\‘ﬁfnk(‘hnrgv. '

e

o

The contract period shall consist of construction period of road period Md ﬂve years of maim,gnmm
after date of completion of work. (i.e. the defect liability period shall be 05 years from the date g¢
completion of the work), '

9. 50 % of Security Deposit shall be refunded after successful maimenance of 03 (three) years from the
dste of completion of the work,

10. The rest 50 % of Security Deposit shall be refunded after the‘successfu_lf completion of maimenines
period of 05 (five) yeats from the date of completionof the work, -~ | # R

11. The defect liability period will be applicable as per terms and conditions of NIT.

12. The arrangement of necessary water for construction purpose shall be Yopr responsibility
cost]. However, if available ard feasible; the Company may arrange water at dne point ne;
work for which recovery @ 1% of the contract value of work done will be made from :

13. The arrangements of Necessary electricity for the work will be your responsibility (at ybur'ow mst)
However, if available ang feasible, t ; : c Site ¢

- work and necessary recovery of
Company time to time. You shaj]

17. Precautions shal) be exercigeq atall times by you for the

required or recommended by all applicabye laws, codes,
you. In case of acciden, You w, f

ill be responsible
the Workmien's Compensation Ay orany other i,
any claim on this accoyn 88 elaborated iy, the

Protection of pgr.éﬁr\s and property, The safety
Patules and regulations $hall be.observed by .
Umpliance with gl ‘hﬁ*thuireménts imposed by

or ¢ kel
Wilar 1 < . A i : ﬁ,l
tilar faws enforce gng indemnify the company sgainst

lender document.
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BHARAT COKING COAL LIMITED Qiﬂjf
liary of Cecal India Ltd.)
OFFICE OF CHAIRMAN-CUM-MANAGING-DIRECTOR

Bharat Coking Coal Limited,,

"‘p.(
0o P.O - BCCL Township,Dist.-Dhanbad, Jharkhand, India-82605 "'
i Tasli Phone No:
Coal India Limited rhone N | O »{D

Oq1 1n®

(A Subsi

[81]

AL

B wr
A Maharatna Company rax

www,coaiindiain

Website Email

CIN :U10101JH1972G0I000918 GSTN : 20AAACBT7934MFZB

PURCHASE ORDER

Purchase Order No: 5100000223 becumane. Datas Sep 1, 20:
/To, %

NATURE GREEN TOOLS & MACHINES

27,28,29/24,S0UTH SIDE OF G T ROA PCC BY REGD. POST/MAIL

GHAZIABAD, UTTAR PRADESH-201009 E-Mail Address: GITANJALIE@NGMGF.COM

GHAZIABARD Telephone: 959978527

DUDE3 Gstin No.: 09AACCV6083B1ZC

Uttar Pradesh '

T // Vendor Code: 10029706

Subject: Procurement of Truck Mounted Fog cannon machine
Ref: Against Gem Bid no GEM/2021/B/1243542 Dated: 31-05-2021

With reference to the above, we, for and on béhalf of BCCL, hereby place PURCHASE ORDER on you for supply

v

of following items as per rate, terms and conditions indicated below:

3 ; Po : ! 2
Item |Material No.| Unit Ay Short Text Net Price| Description | Amount Net Value
jRUCK MNTD OG- oo i : A o
10 7120920070 EA 1.000|CANNON, MAKE-NATURE InR | GFOSS Price 3618412.00 3618412.0
GREEN
IN: Integrated
GST%(18.00) 651314.16
Total Net Value Exclusive of Tax in INR 3,6148,4
Total Net Value Inclusive of Tax in INR 4,269,728,
Material Item Part No. HSN/SAC Material Description

7120920070 00010

Pana 1 nf’



Part No.
0070

HSN/SAC Material Desé:m;ﬂ:tion e
070 10
rma and conditions shall

~ General terms and Conditions
e [ %

PEL 4

o GEMC-511687750799489 ated 01,09, 202

Pana 2 nf 2

WM PO



=
(%
\\‘__».

TEE qhmE, GTHHET, geETe

SR TRERTTR R
5 2 iy (
it)e g§7| 1ol
' 4 * 5 a; ?
¢ RS & i 1oy .
i fra F4bie] ! jeivi ii

SINTATE RIS S ST Qe e g v st wea @ B
D 06 Rtla 17052021 B R QY gu waRa mdard aw u‘c‘;}m Fl

RS h ?.‘]\%}:{ il e STl 1(15‘5;(}”'»! WY 3¢ ]n:lr "i}lTT T qun

Al F o enud gl TRe B WA @ e R wif gw BN @re A
AR RE B we i SR W 3N s T orme &

U e

@ YOI FRA YN0 w1 B DT IS wRe @) e T;C?PH

TETATE |

k!

& ARINYE
wrfari--
EEICTCIE I I T (NGT)
I8 STRETE Uyl a1 |
4. SlEE WE BYn AN, e oo™
4. wrme firde |
R G e A Pl

N



N N;ﬁx %uﬂt

.%QMA%@ ..\E\ He FY 202/-22 \qn\ux.&&\&

JV,,S\/ \
wopel Bpco

b%\ N G preev o
="

S A L

IV

Env)

~ AdN

v%’\ \M\Q\\J\“ ZM!Q

~ ~



3 s

TEve fala feooof) v
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SHARAT COKING COAL LIMITED i har , TS 2 5

A Subtidewry of Coal Eovdha |oamieedt)y e ' f { ’

rapotal dor CProcarement of 3 nos, of

kg 1overy importam as well o

SPRAM I G varons b snens oy i

LB os Cavmon 15 Ginie o tane poated Iy Harkbiahd ©

} HU L
(R i

phiieed i el ol o
St Pallution Cont

ot iewnbar basyy

As et the comdiiion no

Boand Banehd o Cluster -1 p

TOUP ot nines (Copy cnclosed);
&

e operational (o reduce n poliution o Do

lec complisnce of the above said speditic condition w

cIvojé Kessargarh Feeder Breaker (2Nos). The detailed Scheme is enclosed herewith.
i he towal ~stimated cost for Frocurement of 3 nos. of.
at Cluster 1. Block-11 Area is Rs. 20,85,

S Stutary in natdare. Presently. Mobile Water

Sattonal lean adg Progratnine foachoed By Giowy

2ol Consent 1o Operate (C10) isstisd by Tharkhand Staic Follution O

Mivi/tog genveator (1O oy ERNpe) o b depiloved g

iof . ¥ 7 e " § i %1 Ve
¢ Eonsent 1 Userate o 0on einlorced 1is
i

Pankers are
et B o dust Contiad Peranineni Alaniyetn

THATIEY

b Slate Polivtion Contiol Hoard GsPCR,

ol i
ol Board (SPUR) bs monitoring the scenarios in Mines neas Jhara town

il

SHised o movable air mist guis 6 be instailog
ays’ The provuremient of SRNas. G it YR Toi i, e
hich will be stmiohed at Nudkhurkee Feeder Breake

Mist/fog generator (100 mtr range) to be Deployed

000 (Rs. Twenty Lakh Eighty Five Thousand only) (including
GST). e

This prcoosal has been prepared as per the Purchase order of Govi
Deparument. BCCL HQ (Copies enclosed as Annexure II). A Plant &
indent) for aforesaid procurement is enclosed. (Copy
fog canon along is enclosed. (Copy enclosed as Annexure [11).

In view of the above. itis proposed for competent approval of Scheme
Canon (Mist Sprayer) shall be installed to reduce the i

(Rs. Twenty Lakh Eighty Five Thousand only) (including GST)through GeM Portal.

The activity has been included in Head" Environment” sub head-
system with Mist Blower™. Head Code-126011. item $
Plock 1 Area (Copy enclosed).

1

e b tore Greney d Manager for oldaining vampetent approyal.
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ndpur Area provided by MM
Machinery indent form (capital
enclosed as Annexure I). Technical specification of

. indent, estimate of 3 nos. of Foy
mpact of air pollution™amounting to Rs. 20,85,000
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CUANT S MALHIMERY INDENG Foueia Fran et [
Bepd, £ : iy
ez amgpinch | POl 741(R)

Witis o 4L LERHTED
Oare 2001 2001 B 4

choma/Propect Coster LABGCP Mwe

.

. . Bch LA
= 7% Technwal N Quantity T jshfication
ety atipn o renuired f
voo of - Complete : 20,85,00.00 /- ttem s procuced for Maintenarce of Production
. 10 techanal 3{Thiee) (Rate rom purchase order,  Govirdpur Area by MM Satuic” Reguirement
speclic ation i ; Govindpur Area) Dept., Xoyla Bhawan As per Concert 0 Cperate{CTO) granted for Cluster! Aef KO:
o siached a1 - (QeM porket ) TomGeM Portal Basis  pra/O/MUTOSTHIYI020/1996 dated 30-12-2020 wth
- pen anneaure 1A i | of ratesis enclosed | oneof the csnditions No.12 is * Fixed or movable air mist guns to
Voo ' : i be installed & made agerational to reduce air poflution in 30days”.
: | i i
v ‘ -2
: & WMprovded . ... . Project report/Scheme which has been approved by.......... 0. {7 Datej -4
= -origfovsting PAMatem(sj which duly been declared unsecyigealye/going to be unserviceakt:lg“Shortly by a competent tomm»t'fe (Copy of report »rc.cs% =2
ov N - Vil \aok AT AR P
o g SH Al £ / A% Iy A N
z E iArea MangerTEny).. Area Man@\ Area Ma @ t E.igmy Lt ad
Block- Area ",/ &f Block-l Area Biock-1faz€a 1 ABOCP Mine Aooe)
x ey 1. Certified that the approved Project/Scheme...... -.......
S aznce is now ready execution/is expected to be ready at the project

o7 zooposatis hereby given (date} in accordance with construction - -

«.....approved by the management and
) provided in the annua! plan/ 5 year Plan
2ooroved D9.No 2. Such items are not lzying surplus in any ather project/stores \’
e Nate z ,,‘\/r)’-;
) ) . Signature of Competent Technical Authority (/ {}, A S
P 3
. i ignation: GM (Block-1i Area) o
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P
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. ’ 3 o N
Jewgnation G M (Purchase) Designation, Designation
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NNEXVEE -2
’ A Ph: 0326-3510094 @
FRETE 5T JEuT 701 qulg,

JharkhandState Pollution Control Board,
HIG-I, Housing Colony, Dhanbad-826001

Verification report of reply of show cause submitted by M/s Block II OCP against
point raised during inspection

In the light of HQ letter Ref. no. B-1348 Ranchi, Dated: 14.07.2022 , the unit was Inspected on 02.08.2022 by
under signatory along with Sri. Ashutosh Anand, C.E., JSPCB, Dhanbad in the presence of Sri K.K. Singh,
Project officer and Sri Uttam Kumar Jha, Asst. Manager, Env. for verification of reply submitted by the PP and
facts found are as mentioned below:-

SI | Recommendation Observation by Action taken/ Prevailing practice in Present status
No | of NGT committee | Regional Officer, ABOCP mine(complaint site)
i JSPCB Dhanbad
2.1 | It was observed that At the time of Operation is carried out in fiery patch | Mining was found being done
the Over Burden inspection no such | with adequate dust control measures | during the inspection.
removal operation activity was being | deployed. Wetting /sprinkling carried out
were being carried | carried out .However, during shovel operation was
out in fiery patch the PP informed that found not sufficient as the
for extraction of to avoid the fiery fugitive emission was seen
coal patch wetting of the during the inspection.
area is being carried
out .More over ,the
wetting /sprinkling is
also carried out
during shovel
operation ,excavation
,material,transportatio
n at T point ,dumping
point etc
2.2 | Water sprinkler and | The PP informed that | 04 no’s of mobile sprinkler of 20KL | Mobile sprinklers and Fog
fog based dust 04 mobile sprinklers | capacity is functional 24x7.0ne truck | canon was found in operation.
suppression of 20KL capacity. 1 | mounted fog cannon /gun of 40m | As informed by the PP
systems are far less truck mounted fog | radial throw having 12KLD capacity is | stationary Fog canon
in number and is cannon gun of 40m | functional along with one 50 m range | deployment is still under
not commensurate radial throw, I mist | stationary fog cannon is deployed in | tendering process.
with scale of sprinkler of 12 KLD | OB dumping arga. Indent for 03 no’s
operation capacities are ot 100 m range stationary fog cannon
(Photographs deployed at mine site. | /gun has been made.
enclosed as Amount: Rs. 20,85,000/-
Annexure-C). Annexurel
2.3 | Haul roads in the The PP informed that | 04 no’s 20 KL capacity mobile | Mobile sprinkler were found

lease area are made
of loose spoil .It

adds to fugitive

emission for plying
of heavy vehicles at
high frequency.

water spraying is
being done on the
haul roads with the
help of the 4 mobile
sprinklers of 20 KL
capacity which are
deployed at the mine
site.

sprinkler is functional 24x7.Process
for use of chemical-basedsuppressant
has been initiated that will be done by
Dec'22.

being in operation. Apart from
that PP has also proposal for
using chemical dust
suppressant in mines to reduce
dust emission from haul road
during HEMM movement.




2.4 Tree plantation is The PP informed that | Work order of Eco restoration site is 8 | 300 gabion plantation and
. very poor in and the work order for | ha block plantation along will 500 | block plantation in about. 3-5
around inspection tree plantation over | gabion plantations has been given to | hectare area has been started as
site. Negligible an area of 8 DFO, Dhanbad along with 3.5 Ha. | informed.
plantation is visible Ha(20000 Departmental plantation is to be -
is safety zone and no’s)visible in safety | carried out in FY 2022-23 near the -
along haul roads. zone and along haul | complaint site.
roads. Work of an amount awarded to DFO
Dhanbad: Rs. 44,78,388.05/-
Work order Ref No: BCCL/GM/B-
1I/Env/2021-22/2485
Annexure2
3.1
Over burden As informed by the | The working in fiery patch Fog canon was found in
(a) | handling areas: PP, it is under (overburden handling area) has been operation. As informed by the
intensify dust proposal stage limited to a particular zone where the | PP stationary Fog canon
suppression system dust suppression system is properly | deployment is under tendering
such as water implemented. There are 3 different | process.
sprinklers coupled pipe ranges connected to 2000GPM
with fogging pump is utilized for quenching fiery
arrangement. benches, 4 Nos of 20KL mobile water
sprinkler, 1no of 50m range Fog
cannon & one truck mounted Fog
cannon is operational of the complaint
site.
Truck mounted Fog cannon already
procured and deployed at the site.
Purchase Amount Rs. 36,18,412.00/-
Annexure 4
Steps to prevent As informed by the | The Overburden (OB) handling | Pucca transportation road has
(b) | spillage from PP, a free board is | dumpers ensured with handling of | been provided.
transporting being maintained in | lesser quantity of OB and wetting with
vehicles the loading vehicles. | overhead  canopy-based ~ shower
However at time of | arrangement. For coal caring vehicles
inspection no plying on public road is ensured with
transportation was 100% covered transportation. Also, the
going on. transportation ~ route  has  been
converted to PQC road amounting to
Rs. 1,21,67,908.12/- with a dedicated
28KL fogging based water sprinkler
deployed.
Annexure 3
(c¢) | Vehicle plying on As informed by the | The option of use of chemical as dust | PP has proposal for using
road: water PP, it is under suppressant is being explored and chemical dust suppressant in
spraying using proposal stage communication is made for granting of | mines to reduce dust emission
chemical dosed approval from HQ level and its due to HEMM movement.
water. implementation will be ensured within
6 months (by Dec,2022)
Notesheet initiated as forming the base
of trial run of use of chemical-based
suppressant in Kuya colliery bastacolla
area.
Installation and As informed by the | 2 Online PMI10 analyzer system | It is under process.
(d) | interlocking of PP, it is under already installed near to the complaint | PP has informed that they have

online system with
operation of water

proposal stage.

site(both within 1km range)thus its
online data is monitored regularly and

technical issues in connecting

IoT Devices connected to
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strict dust control measures are
implemented if data goes on higher
note. i.e., stoppage of work till the dust
is suppressed using truck mounted fog
cannonand other sprinkling
arrangements deployed, Also, Indent
for 3nos of 100m range fog cannon has
also been done.

Annexure 1

online portal. Data N5 bein;
uploaded individually but ther:
is some problem i1
interlocking system which i
being taken up.

Keep multiple

As informed by the

The complaint site being a fiery patch

Total no. of OB handling

(e) | handling of PP, at present the OB | where overburden removal is taking shovel is 13 but only 5 shovel
Overburden to is being stored ata | place to cut the expansion of fire, the is being operated at present to
minimum designated place and | sanctioned strength of Overburden minimize OB handling at

it has reached the handling for the site is 13 shovels of multiple places.

maximum height. 2.4m°each while the operational But Fugitive emission was
capacity utilization is limited to 5 seen during handling of Fiery
shovels of 2.4m’each i.e., (38.5%). overburden.
The dumping of overburden is done at
a designated site away from windward

- side of habitation zone.
Overburden burden | As informed by the | Predominant wind direction is SW/W. | Assured to comply.

(f) | shifting and PP, at present the OB | Dumping is ensured to minimize the As informed by the PP there is
dumping only in is being stored ata | dust propagation keeping in view of. plan to change the existing OB
upwind direction designated place and | dominant wind direction. dump site and In-pit dumping
away from it has reached the will be started.
habitation maximum height and

now the OB which is
being stored is in
upwind direction
only.

3.2 | Dense green belt As informed by the | For FY 2022-23, 08 Ha in the safety Work order has been given to

development PP, it is under zone adjacent to the site and 500 No’s | Forest department. PP has
proposal stage. of gabion plantation along informed that plantation shall
thetransportation/connecting route has | be done in coming monsoon.
been awarded to DFO Dhanbad for
plantation for which 70% work is
completed and rest will be completed
by this monsoon season. Also 3.2 Ha
barren land/slope area has been taken
for plantation in Fy 2022-23.
There are total of 45 Ha of
plantation/eco-restoration sites in
Block 2 OCP in which adjacent to the
site there is 7.2ha in West while 12.4
in North and grassing of 4 Ha of OB
dump running parallel to the site.

3.3 | Ecological As informed by the 32 Ha inactive and old OB dump has Old dump and road side wher.
restoration of PP, it is under already been under ecological plantation has not survived,
Overburden proposal stage. restoration. Currently all OB dumping | Plantation is being done again

sites are active, while the OB dumping
site of inspection site will be taken for
next FY which will be around 5Ha.

The Plantation on road side
was found being done along
the newly constructed PCC
road. More saplings to be
planted in this monsoon
asinformed by the PP.
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All available bare
‘land to be thickly
vegetated and
properly
maintained

As informed by the
PP, it is under
proposal stage.

All available bare/barren lands are
taken up every year in phased manner.
For FY 2022-23, 08 Ha in the safety
zone adjacent to the site and 500 nos.
of gabion plantation along the
transportation/connecting route has
been finalized for plantation by DFO.
Also 3.2 Ha barren land/slope area will
be taken for plantation in FY 2022-23.

Assured to compl¥

3.5

Dedicated team for
controlling dust

As informed by the
PP, it is under

Shri K.K.Dutta Mines Manager along
with site Manager is the assigned

Dedicated team for controlling
dust emission has been

emission proposal stage. person dedicatedly appointed to look constituted headed by shri
after the implementation of active dust | Anjani Kumar and consisting
control measures. Sri
BiswaroopBandhyopadhyay&
Sri Uttam Kumar Jha.
»
e
‘ — Ww\/
Ashutosh Anand R.P. Kumar \WP DXT
C.E. Dhanbad R.O., Dhanbad
Memo No.: q 20 Dhanbad/Dated : / L[ } D g ks

Copy to: Member Secretary, Jharkhand State Pollution Control Board, Ranchi for information & necessary action.

M g
(R.P. Kumar) l"'i U

A~

R.O., Dhanbad




ANNEXIRE — 3

FREUS XY gguoT fAg=or gdg
JHARKHAND STATE POLLUTION CONTROL BOARD
T.A. DIVISION BUILDING (GROUND FLOOR), H.E.C., DHURWA, RANCHI -834004

Yatindra Kumar Das,

Member Secretary

The Project Officer, ABOCP Mine,

Phone.: 0651-2400852/2400851/2400850(Fax), Web site - WWW. [spch.org

Ranchi, Dated: IC/’ g / 2e) Y -

P.O.- Nudkhurkee, Distt.- Dhanbad- 828307

Show Cause notice under the section 25 of Water (Prevention and Control of Pollution)

Act, 1974 and under the section 21 of Air (Prevention and Control of Pcllution) Act,

[o:

Sri K.K. Singh,

M/S Block Il OCP,

BCCL, At- Bahghmara Area,
Sub:

1981 regarding.
Sir,

Whereas, the unit was inspected on 02.08.2022 by the R.O., Dhanbad along with his team in the
presence of SriK.K. Singh, Project officer and Sri Uttam Kumar Jha, Asst. Manager,
Environment for verification of compliance with respect to the reply submitted by the Project
proponent vide letter No.- 3489 dated 22.07.2022. During inspection following observation
were made which are as follows:-

EI. Recommenda Observation by Action taken/ Prevailing Present status

No.. | tionof NGT | Regional Officer, JSPCB practice in ABOCP

committee Dhanbad mine(complaint site)

1. it was | At the time  of | Operation is carried out in Mining was found being
observed that | inspection no  such fiery patch with adequate | done during the
the Over | activity ~was  being | dust control measures | inspection.

Burden carried out .However, deployed.
removal the PP informed that to Wetting /sprinkling
operation avoid the fiery patch carried out during shovel
were  being | wetting of the area is operation was found not
carried out in | being carried out .More sufficient as the fugitive
fiery patch for | over  the wetting emission was  seen
extraction of | /sprinkling is  also during the inspection.
coal carried out  during
shovel operation,
- excavation ,material,
\ji’ | transportation at T
41/5C/Khan




| B 'th“;“gw*?ipoint-¥jazﬂ;ﬂ5nwé‘ point o |
f ’ %etc A
Fz. Water | The PPTnformed that 04 no’s of mobile sprinkler | Mobile sprinklers and
I | sprinkler and [ 04 mobile sprinklers of | of 20KL  capacity s Fog canon was found in
{ ' fog based E 20KL capacity. 1 truck | functional 24x7.0ne truck operation. As informed
! dust | mounted fog cannon | mounted fog cannon /gun by the PP stationary Fog
? | suppression gun of 40m radial | of 40m radial throw having | canon deployment is still
‘ | systems are | throw, | mist sprinkler | 12KLD capacity is | under tendering process. |
j | farless in } of 12 KLD capacities are functional along with one
} ' number and fdepbyedatnﬂneshe. 50 m range stationary fog
' is not J cannon is deployed in OB
J fcommensurat f ’dumping area. Indent for
1 e with scale f 03 no’s of 100 m range
‘ : of operation " stationary fog cannon /gun
| | (Photographs has been made.
f ' enclosed as Amount: Rs. 20,85,000/-
f f Annexure-C).
3. Tree The PP informed that | Work order of  Eco | 300 gabion plantation
l gplantation is | the work order for tree restoration site is 8 ha | and block plantation in
’ | very poor in plantation over an area | block plantation along will | about 3-5 hectare area
fand  around |of 8 Hj (20000 | 500 gabion plantations has | has been started as
| inspection | no’s)visible  in safety | been given to DFO, | informed.
site. zone and along haul | Dhanbad along with 3.5
Negligible roads. Ha. Departmental
plantation s plantation is to be carried
visible is out in FY 2022-23 near the
safety  zone complaint site. Work of an
and along amount awarded to DFO
haul roads. Dhanbad: Rs.
44,78,388.05/-. Work
| order Ref No: BCCL/GM/B-
H/Env/2021-22/2485
4. Over burden | As informed by the PP, | The working in fiery patch Fog canon was found in
handling it is under proposal (overburden handling area) operation. As informed
areas: stage has been limited to a by the PP stationary Fog
intensify dust particular zone where the | canon deployment s
suppression dust suppression system is | under tendering process.
system such properly implemented.
as water There are 3 different pipe
sprinklers ranges  connected to
coupled with 2000GPM pump is utilized
fogging for quenching fiery
arrangement. benches, 4 Nos of 20KL
| mobile  water sprinkler,
{ 1Ino of 50m range Fog

42/SC/Khan




|

cannon & one truck

mounted Fog cannon s

operational of the
complaint  site.  Truck
mounted  Fog cannon
already  procured and
deployed at the site.

Purchase ~ Amount  Rs.

36,18,412.00/-

handling  of
Overburden

to minimum

at present the OB is
being stored at a
designated place and it
has reached the
maximum height.

5. Installation As informed by the PP, | 2 Online PM10 analyzer | It is under process.
f and it is under proposal | system already installed
interlocking | stage. near to the complaint | PP has informed that
of online site(both  within  1km Fhey .have te.chnlcal
system  with range)thus its online data | 'SSU®s In connecting loT
operation of is monitored regularly and | Pévices connected o
water strict dust control | ©nline portal. Data is
sprinklers measures are implemented | P€iN8 uploade.d
if data goes on higher note. individually but there is
i.e., stoppage of work till | SOMe€ problem in
the dust is suppressed | Interlocking system
using truck mounted fog which is being taken up.
cannon and other
sprinkling  arrangements
deployed, Also, Indent for
3nos of 100m range fog
cannon has also been
done.
6. Keep multiple | As informed by the PP, | The complaint site being a | Total no. of OB handling

fiery patch where
overburden removal s
taking place to cut the
expansion of fire, the
sanctioned strength of
Overburden handling for
the site is 13 shovels of
2.4m>each while the
operational capacity
utilization is limited to 5
shovels of 2.4m3each i.e.,
(38.5%). The dumping of
overburden is done at a
designated site away from
windward side of
habitation zone.

shovel is 13 but only 5
shovel is being operated
at present to minimize
OB handling at multiple |
places.

But Fugitive emission
was seen during
handling of Fiery
overburden.

43/SC/Khan




'If'"b‘e}?e‘“g‘r’éé‘rfj‘/iﬁ?ﬁéa"'tTyTHE PP, | For FY 2022-23, 08 Ha in
belt it is under proposal | the safety zone adjacent to
development

|

!stage. the site and 500 No’s of
} gabion plantation along
I thetransportation/connecti
f ng route has been awarded
l to DFO Dhanbad for
J plantation for which 70%
’ work is completed and rest
’ will be completed by this
{ monsoon season. Also 3.2
| Ha barren land/slope area
'I has  been taken for

plantation in Fy 2022-23.

j There are total of 45 Ha of
' plantation/eco-restoration
’ sites in Block 2 OCP in
| which adjacent to the site
l ( ' there is 7.2ha in West
: ’ while 12.4 in North and
| | grassing of 4 Ha of OB
f dump running parallel to
the site.

Work order has béen]:
given to Forest zr’
department. PP has
informed that plantation ‘
shall be done in coming
monsoon.

in the light of the above,

why closure order shall not be issued against your unit.

Office Chamber of Member Secretary as to explain

Yours faithfully,

Sd/-

(Yatindra Kumar Das)
Member Secretary

Memo No. 6”13}3r

Ranchi, Dated: ) © q9) 27—

Copy to: The Regional Officer, Regional Office, JSPCB, Dhanbad for information an necessary

action from his end.

(Yatindra
Member

44/SC/Khan

r Das)

retary
[0



ANNEXVRE — 4

The Environmental compensation of the Unit has been calculated as per the “Report of the
CPCB In-house Committee on Methodology for Assessing Environmental Compensation and
Action Plan to Utilize the Fund” which is as below: -

CALCULATION OF ENVIRONMENTAL COMPENSATION OF
ABOCP MINE, M/S BLOCK II OCP, BCCL,
AT - BAGHMARA AREA, P.0. - NUDKHURKEE, DHANBAD

Nature of violation — Discharges in violation of consent conditions, mainly prescribed

standards/consent limits.

Basis to levy the Environmental Compensation — Pollution Index

The environmental compensation is based on the following formula:
EC= PIXNXRXSXLF

Where,
EC- Environmental compensation
PI- Pollution Index of Industrial Sector
N —Number of days of violation took place
R — A factor in rupees for EC
S- Factor of scale of operation
LF — Location Factor

Now in this case,

PI is to be taken as 75 as the industry belongs to Red category (Mining and ore beneficiation)
(as per CPCB’s guidelines).

N is to be taken as 216 days from 30/12/2021 to 02/08/2022.

R is to be taken as 250 (as per CPCB’s guidelines).

S is to be taken 1.5 as the unit belongs to Large Scale as per Notification No. - S.0. 1702(E).
— dated 01/06/2020 of Ministry of Micro, Small and Medium Enterprises (S could be 0.5 for
micro or small, 1.0 for medium and 1.5 for large units as per CPCB Guidelines).

LF is to be taken as 1.25 as the population of Dhanbad is > 1 million. (District Census
Handbook, Dhanbad of 2011).

Therefore,

EC (Perday) =PI x R x S x LF
=75%x250x%x1.5x%x1.25
=3 35,156.25/-

Henceforth, the Environmental Compensation for one day comes out to be % 35,156.25/-. So
the total Environmental Compensation for 216 days comes out to be % 75,93,750.00/- (i.e.
Rupees Seventy Five Lakhs Ninety Three Thousand Seven Hundred and Fifty Only).
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_wica=_ JHARKHAND STATE POLLUTION CONTROL BOARD

m TOWNSHIP ADMINISTRATION BUILDING, HEC COMPLEX, DHURWA, RANCHI 834004

“V Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139
Ref. No.:- ﬂ) -1 g ~ Ranchi, Dated:- [‘7/ ‘:l/ 201 )
From,

Yatindra Kumar Das,
Member Secretary.
To,
Sri K. K. Singh,
The Project Officer, ABOCP Mine,
M/s Block II OCP, BCCL,
At — Baghmara Area, P.O. — Nudkhurkee,
Dist. — Dhanbad — 828307.

Sub: Direction under section 33(A) of the Water (Prevention and Control of Pollution) Act,
1974 and under section 31(A) of the Air (Prevention and Control of Pollution) Act, 1981 -
Regarding.

Whereas, an application was registered in the Hon’ble National Green Tribunal, Principal Bench,
New Delhi based on a complaint received by post, in the form of Original Application No.
269/2021 in the matter of Vijay Sharma Versus State of Jharkhand.The grievance in this
application is against air pollution caused by burning of overburden from the open cast mine of
Coal India Limited at Bhagmara, Jharkhand.

Whereas, in light of Board’s letter ref. no. B-1348 Ranchi, Dated: 14.07.2022, the Unit was
inspected on 02.08.2022 by Sri Rampravesh Kumar, Regional Officer, JSPCB Regional Office —
Cum — Laboratory, Dhanbad along with Sri. Ashutosh Anand, Consulting Executive, JSPCB
Regional Office — Cum — Laboratory, Dhanbad in the presence of Sri K. K. Singh, Project officer
and Sri Uttam Kumar Jha, Asst. Manager, Environment, BCCL for verification of reply
submitted by the PP and facts found are as mentioned below:-

S. | Recommendatio Observation by Action taken/ Present status
N. n of NGT Regional Officer, | Prevailing practice in
committee JSPCB Dhanbad ABOCP mine

(complaint site)
2.1 |1t was observed | At the time of | Operation is carried out | Mining was found
that the Over | inspection no such |in fiery patch with | being done during
Burden removal | activity was being | adequate dust control | the inspection.

operation  were | carried out | measures deployed. Wetting /sprinkling

being carried out | .However, the PP carried out during

in fiery patch for | informed that to shovel operation was

extraction of coal | avoid the fiery found not sufficient
patch wetting of the as the fugitive
area is being carried emission was seen
out. Moreover ,the during the
wetting /sprinkling inspection.




is also carried out

during shovel
operation,
excavation,
material,
transportation at T
point, dumping
point etc.

2.2 | Water  sprinkler | The PP informed | 04 no’s of mobile Mobile  sprinklers
and fog based |that 04 mobile | sprinkler —of 20KL and Fog canon was
dust suppression | sprinklers of 20KL | capacity is functional found in operation.
systems are far | capacity. 1 truck | 24x7.0ne truck | As informed by the
less in number | mounted fog | mounted fog cannon | PP stationary Fog
and is not | cannon gun of 40m | /gun of 40m radial | canon deployment is
commensurate radial throw, I mist | throw having 12KLD | still under tendering
with scale of | sprinkler of 12 | capacity is functional | process.
operation KLD capacities are | along with one 50 m
(Photographs deployed at mine | range stationary fog
enclosed as | site. cannon is deployed in
Annexure-C). OB dumping area.

Indent for 03 no’s of
100 m range stationary
fog cannon /gun has
been made.
Amount: Rs.
20,85,000/-

2.3 | Haul roads in the | The PP informed | 04 no’s 20 KL capacity | Mobile  sprinkler
lease area are | that water spraying | mobile sprinkler is | were found being in
made of loose | is being done on the | functional operation. Apart
spoil It adds to | haul roads with the | 24x7 Process for use of from that PP has also
fugitive emission | help of the 4 mobile | chemical-based proposal for using
for plying of | sprinklers of 20 KL | suppressant has been | chemical dust
heavy vehicles at | capacity which are | initiated that will be | suppressant in mines
high frequency. deployed at the | done by Dec'22. to  reduce  dust

mine site. emission from haul
road during HEMM
movement.

2.4 | Tree plantation is | The PP informed | Work order of Eco | 300 gabion

very poor in and
around inspection
site.  Negligible
plantation is
visible is safety
zone and along
haul roads.

that the work order
for tree plantation
over an area of 8 Ha
(20000 no’s) visible
in safety zone and
along haul roads.

restoration site is 8 ha
block plantation along

will 500 gabion
plantations has been
given to DFO,

Dhanbad along with
3.5 Ha. Departmental
plantation is to be
carried out in FY 2022-
23 near the complaint
site.

plantation and block
plantation in about

3-5 hectare area has
been  started as
informed.




Work of an amount
awarded to DFO
Dhanbad: Rs.
44,78,388.05/-

Work order Ref No:

BCCL/GM/B-1I/Env/

2021-22/2485

3.1

(@)

dust

Over burden
handling  areas:
intensify
suppression

system such as
water  sprinklers

coupled

fogging
arrangement.

with

As informed by the
PP, it is under
proposal stage

The working in fiery
patch (overburden
handling area) has been
limited to a particular
zone where the dust
suppression system is
properly implemented.
There are 3 different
pipe ranges connected
to 2000GPM pump is
utilized for quenching
fiery benches, 4 Nos of
20KL mobile water
sprinkler, 1no of 50m
range Fog cannon &
one truck mounted Fog
cannon is operational
of the complaint site.
Truck mounted Fog
cannon already
procured and deployed
at the site.

Purchase Amount Rs.
36,18,412.00/-

Fog canon was
found in operation.
As informed by the
PP stationary Fog
canon deployment is
under tendering
process.

(b)

Steps to prevent

spillage
transporting
vehicles

from

As informed by the
PP, a free board is
being maintained in
the loading
vehicles. However
at time of
inspection no
transportation was
going on.

The Overburden (OB)
handling dumpers
ensured with handling
of lesser quantity of
OB and wetting with
overhead canopy-based
shower  arrangement.
For coal caring
vehicles plying on
public road is ensured
with 100% covered
transportation.  Also,
the transportation route
has been converted to
PQC road amounting to
Rs. 1,21,67,908.12/-

Pucca transportation
road has  been
provided.

Ch




with a dedicated 28KL
fogging based water
sprinkler deployed.

Vehicle plying on

As informed by the

The option of use of

PP has proposal for

(c) | road: water | PP, it is under | chemical as  dust | using chemical dust
spraying  using | proposal stage suppressant is being | suppressant in mines
chemical  dosed explored - and [to  reduce  dust
water. communication is | emission due to

made for granting of | HEMM movement.
approval from HQ
level and its
implementation will be
ensured  within 6
months (by Dec,2022)
Notesheet initiated for
forming the base of
trial run of use of
chemical-based
suppressant in Kuya
colliery bastacolla area.
Installation  and | As informed by the | 2 Online PM, analyzer | It is under process.

(d) | interlocking  of | PP, it is under | system already | PP has informed that
online system | proposal stage. installed near to the | they have technical
with operation of complaint site (both | issues in connecting
water sprinklers within 1km range) thus | IoT Devices

its online data is | connected to online
monitored regularly | portal. Data is being

and strict dust control
measures are
implemented if data
goes on higher note.
i.e., stoppage of work
till  the dust is
suppressed using truck
mounted fog cannon
and other sprinkling
arrangements
deployed, Also, Indent
for 3nos of 100m range
fog cannon has also
been done.

uploaded

individually but
there is  some
problem in

interlocking system
which is being taken

up.

(e)

Keep multiple
handling of
Overburden to
minimum

As informed by the
PP, at present the
OB is being stored
at a designated
place and it has
reached the
maximum height.

The complaint site
being a fiery patch
where overburden
removal is taking place
to cut the expansion of
fire, the sanctioned
strength of Overburden
handling for the site is

Total no. of OB
handling shovel is 13
but only 5 shovel is
being operated at
present to minimize
OB  handling at
multiple places.

But Fugitive




13 shovels of
2.4m’each while the
operational  capacity
utilization is limited to
5 shovels of 2.4m> each
ie, (38.5%). The
dumping of overburden
is done at a designated

emission was seen
during handling of
Fiery overburden.

site away from
windward side  of
habitation zone.
Overburden As informed by the | Predominant wind | Assured to comply.
(f) | burden  shifting | PP, at present the | direction is SW/W. | As informed by the
and dumping only | OB is being stored | Dumping is ensured to | PP there is plan to
in upwind | at a designated | minimize the dust | change the existing
direction  away | place and it has | propagation keeping in | OB dump site and
from habitation reached the | view of dominant wind | In-pit dumping will
maximum  height | direction. be started.
and now the OB
which is being
‘stored is in upwind
direction only.
3.2 | Dense green belt | As informed by the | For FY 2022-23, 08 Ha | Work order has been

development

PP, it is wunder
proposal stage.

in the safety zone
adjacent to the site and
500 No’s of gabion
plantation along the
transportation/connecti
ng route has been
awarded to  DFO
Dhanbad for plantation
for which 70% work is
completed and rest will
be completed by this
monsoon season. Also

3.2 Ha barren
land/slope area has
been taken for

plantation in FY 2022-
23.

There are total of 45
Ha of plantation/eco-
restoration  sites in
Block 2 OCP in which
adjacent to the site
there is 7.2ha in West
while 12.4 in North and
grassing of 4 Ha of OB
dump running parallel

given to  Forest
department. PP has
informed that
plantation shall be
done in coming
monsoon.

(r




to the site.

3.3 | Ecological As informed by the
restoration of | PP, it 1is under
Overburden proposal stage.

32 Ha inactive and old
OB dump has already
been under ecological
restoration.  Currently
all OB dumping sites
are active, while the
OB dumping site of
inspection site will be
taken for next FY
which will be around
SHa.

Old dump and road
side where
plantation has not
survived, Plantation
is being done again.
The Plantation on
road side was found
being done along the
newly  constructed
PCC road. More
saplings to  be
planted in  this
monsoon as
informed by the PP.

3.4 | All available bare | As informed by the
land to be thickly | PP, it is under
vegetated and | proposal stage.
properly
maintained

All available
bare/barren lands are
taken up every year in
phased manner. For FY
2022-23, 08 Ha in the
safety zone adjacent to
the site and 500 nos. of

gabion plantation along

the

transportation/connecti
ng route has been
finalized for plantation
by DFO. Also 3.2 Ha
barren land/slope area
will be taken for
plantation in FY 2022-
23

Assured to comply

3.5 | Dedicated team | As informed by the
for  controlling | PP, it is under
dust emission proposal stage.

Shri K. K. Dutta Mines
Manager along with
site Manager is the
assigned person
dedicatedly appointed
to look after the
implementation of
active dust control
measures.

Dedicated team for
controlling dust
emission has been
constituted headed
by shri  Anjani
Kumar and
consisting Sri
BiswaroopBandhyop
adhyay& Sri Uttam
Kumar Jha.

Whereas, a show cause notice was issued to the Unit vide Board’s Ref. No. B — 1873 Ranchi,
dated 10/09/2022 which was not availed by the Unit.

Whereas, due to the abovementioned non-compliance the Environmental compensation against
the Unit was calculated as per the “Report of the CPCB In-house Committee on Methodology for



Assessing Environmental Compensation and Action Plan to Utilize the Fund”. The details of
which is as below: -

CALCULATION OF ENVIRONMENTAL COMPENSATION OF

ABOCP MINE, M/S BLOCK 1I OCP, BCCL,
AT - BAGHMARA AREA, P.0. - NUDKHURKEE, DHANBAD

Nature of violation — Discharges in violation of consent conditions, mainly prescribed
standards/consent limits.

Basis to levy the Environmental Compensation — Pollution Index

The environmental compensation is based on the following formula:

EC=PIXNXRxSXLF

Where,
EC- Environmental compensation
PI- Pollution Index of Industrial Sector
N —Number of days of violation took place
R — A factor in rupees for EC
S- Factor of scale of operation
LF — Location Factor

Now in this case,

PI is to be taken as 75 as the industry belongs to Red category (Mining and ore beneficiation) (as
per CPCB’s guidelines).

N is to be taken as 216 days from 30/12/2021 to 02/08/2022.
R is to be taken as 250 (as per CPCB’s guidelines).

S is to be taken 1.5 as the unit belongs to Large Scale as per Notification No. - S.0. 1702(E). —
dated 01/06/2020 of Ministry of Micro, Small and Medium Enterprises (S could be 0.5 for micro
or small, 1.0 for medium and 1.5 for large units as per CPCB Guidelines).

LF is to be taken as 1.25 as the population of Dhanbad is > 1 million. (District Census
Handbook, Dhanbad of 2011).

Therefore,

EC (Per day) =PI x R x S x LF
=75x%x250x%x1.5%1.25
=3 35,156.25/-

Henceforth, the Environmental Compensation for one day comes out to be X 35,156.25/-. So the
total Environmental Compensation for 216 days comes out to beZ 75,93,750.00/- (i.c. Rupees
Seventy Five Lakhs Ninety Three Thousand Seven Hundred and Fifty Only).

Now, therefore, in light of the above the Competent Authority in exercise of the powers vested
undersection 33(A) of the Water (Prevention and Control of Pollution) Act, 1974 and under



section 31(A) of the Air (Prevention and Control of Pollution) Act, 1981 has been pleased to
issue the following directions: -

a) To submit an Environmnetal Compensation of ¥ 75,93,750.00/- (i.e.Rupees Seventy
Five Lakhs Ninety Three Thousand Seven Hundred and Fifty Only) within 30 days
of issuance of this letter. In case of failure to do so an interest of 12% per annum will be
charged.

b) To provide sufficient wetting / sprinkling facilities to minimize the fugitive emission
during shovel operation within 2 months.

¢) To finalize the tendering process of stationary fog canon deployment and install the same
within 3 months.

d) To resolve the technical issues in connecting IoT Devices connected to online portal and
in interlocking system within 1 month.

e) To make proper arrangements for wetting / sprinkling of fiery overburden to minimize
the fugitive emission which was seen during handling within 2 months.

f) To complete the plantation work by the end of monsoon (i.e. 15" October, 2022).

However, in case of failure to comply with the above directions, legal action may be initiated
against the Unit.

Sd/-
(Yatindra Kumar Das)
Member Secretary

Memo No.: I/f)) — 19Y g Ranchi, Dated: 1 ¢ /ct / Tevy

Copy to: The Regional Officer, JSPCB Regional Office — Cum — Laboratory, Dhanbad for
information and necessary action please.

(Yatindra(Kmar Das)
Member\Skcretary

W



